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PRESENfATIOV OF THE RE-
PORT OF THE COMMITTEE
ON GOVERNMENT ASSURAN-
CES

SHRI SUKOMAL SEN (West
B;isi) : )-.3): \:T\irty-
fifca Report 1n Eiglish. and Hindi)
of i) Commiteei on Government
Assurances.

——

Motion Regarding Apoitment of
Members of the Lok Sabha to the
Joiat Conaittee of the HOUSES on
the Shipping Agents (Leasing) Bill
1987

SHRI BHASKAR ANNAIJI
MASODKAR (Maharashtra): Ma-
dam, on 7th August this hon. House
was pleased to extend the term of
this Committee up to the 152nd Ses-
sion. This Committe:. consists of 45
Members, 15 of this House and 30
of the Lok Sabha. Now the House
has to take note of the fact that va-
cancies have occured because of the
resignations in the Lok Sabha.

SHRI SATYA PRAKASH MA-
LAVIYA: (Uttar Pradesh) Why have
they resigned ?

SHRI BHASKAR  ANNAII
MASODKAR: This committee does
not know that. This is the Shipping
Commitee. The ships are sailing.

Therefore, Madam, I beg to
move:

"That this House recommends to
the Lok Sabha that the Lok Sabha
do appoint eight Members of
the Lok Sabha to the Joint Com-
mittee of the Houses on the Ship-
ping Agents (Licensing) Bill, 1987,
in the vacancies caused by the re-
signation from the membersh p
of the Lok Sabha of Prof. Parag
Chaliha, Dr. Sudhir Roy, Shr
HA. Dora, Shri H.N. Nanje
Gowda, Shri Satyagopal Misra,

Commencing from 14th
Aug., 1989

Shri H.M. Patel, Shri B.B.
Ramaiah and Shri Indrajit
Gupa, who were Members of
the said Joint Committee and
communicate to this House the
names of the Members so ap-
pointed by the Lok Sabha to
the said Joint Committee."

The question was put and the
motion was adoptd.

SHRI PARVATHANENI UP-
ENDRA (Andhra Pradesh): Madam
I have to say one thing. Madam...

o TERIBY TOFY (FUT N2T) :
gyawnfa wgiaar, g agd U F1w
gy &1 7wl frar amg o gfearm &
weT q&r ST AFqr 7 F Niwadz
T & AeAN g Towg ¥ g =
gfaamm & wre afad. . | (saEam)

THE DEPUTY CHAIRMAN: I
still have some business. Mr. Jacob.
.. (Interruption)

o TFE VWF ¢ fFF AX

@rE Wit O At ' ¥,

(zaaua)

Faanmfa 1 s foqg ) 9@y
q1Ea, wsil T Fw AW gEw A
g difvg | o fasdy  fafes 2,
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Announcement Re. Government
Business for the week Commencing
14th August, 1989

T HE MINISTER OF STATE OF
THE MINISTRY OF WATER RE-
SOURCES AND THE MINISTER
OF STATE IN THE MINISTRY OF
PARLIAMENTARY AFFAIRS
(SHRI M.M. JACOB): Madam, with
your permission I rise to announce
that Government Business in this



